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Poreip Ezellaqe Position 

+ r Sbri Prakub !ir Sbutrl: 
Sbrl P. C. Borooah: 

I Sbri Jqdev Sinn 
SlcldhaD.tl: 

Sbri S. M. Banerjee: 
Sbri Yashpal SID&!a: 
SbrI D. C. Sharma: 
Shri Sabodh Bauda: 

I Sbri S C. Samallta: 
-.'. ~ Shri P: R. Chakraverti: 

Shri Barisb Chaadra 
Mathur: 

Shrl RamacbaDdra Ulaka: 
Shri Dhaleshwar Meena: 
Shrlmatl SaYltrl Nlpm: 
Sbrlmatl Reaaka Ra7: 
Sbri IDdrajlt Gapta: 
Shri DaJI: 

L Sbri Ramesbwar TUltla: 
Will the Minister of FlDaaee be 

pleased to state: 

(a) whether a recent study by Re-
aerve Bank has revealed that IndIa 
i8 heading towards another spell of 
eri.is on th(' foreign exchange front: 
and 

(:b) if so, the steps taken to avoid 
the crfsfsT 

TIle MlDWer of I'IaIuabIa' (Shrl 
B. R. Bbarat): (a) and (b). Gov-
ernment are not aware of any study 
by the Rest'rve B.-mk which refers to 
a possible foreign exchan:&'e crisis. 
'nult th~ current foreilD exchange 
aituation is serious has already been 
recognised in the statement which 
the Finance Minister made In the 
House on 17th February and in' the 
Budget Speech which also outlined 
the remedial measu.res taken or pro-
poled to be taken. 
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The M.IDIaer Of I'IDaDce (Shri 1'. T. 
KrlshDamachari): The order has oot 
been issued. It is being considel"E'Ci 

Sbri 8. R. Bhqat: This is beil\~ 
considered. I stand corrected. 

Sbri S. M. BaIlerJee: Is It a tact 
that there are certain business houSt'S 
who, through uncler-invoicin,. ~ 
conserving foreign exC'hange in 
foreign countries, ancl if 50, may I 
know whether the Government ot 
India has got any maC'hinery to raid 
these housea oublcle India and ret 
the foreign exchlUlle? 
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.8brl B. R.. Bbapt: We have taken 
steps so far within the limits of this 
country, and the hon. Member, I 
think, knows the obvious difficulty in 
doing it outside. 
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Sbrl D. C. Sharma: May I know if 
the Aid India consortium which has 
bt.'Cn corning to our rescue very 
otten has been informed about the 
roreign exchange deficit in OUr coun-
try and if so, what are their reactions 
to meet the deficit and to what ex-
tent? 

Shri T. T. KrlsbDamaebarl: The Aid 
India Club would meet sometime 
this month and in regard to their 
allocation of aid for the next year, we 
·have to await tht- meeting of tbe 
Club. 

Shri S. C. Samanta: Is it not a 
fact that the main 80urce or torelln 
exchnnge is the export of goods from 
the country and if so, what steps are 
being taken to encour&ge exports in 
the next Plan budget. 

Shri B. R.. Dbapt: The Houee 
knows the steps we haVe taken in 
r~t months; over a period ot 
years we have taken steps to pro-
mote exports. htually exporls have 
been going up. 

8hrl BarIsh ChaDdra Math_: How 
is it that in spite of our inerelllilli 
exports we discover all of a sudden 
this crisis in foreign exchanle, and 
what steps have been taken to see 
that there is better management of 
our foreign exchaDge budget? 

Shri T. T. JtrIsbnamec:hari: The 
management of foreign exchanp 
budget is in several hands. This 
sudden drOp is because this time 
when the export receipts should in-
crease, unfortunately it has not been 
increasing. In fact accordine to one 
set of estimates there should have 
been about 90 crores more than whaL 
we have actually received. May1M=, 
there are certain short-term !Charac-
teristics about it, because when peo-
ple can retain money for 180 days 
they might relain it till the end, in 
which caSe short-term aspects of it 
will reduce this. There are also other 
factors which are being gone into. It 
is not a question of foreign exchange 
budget being managed at one end, be-
cause there are several other facton 
which will come into operation in 1'e-
gard to the results that we ·now 'see. 

Shrimati Savitri Nigam: It is said 
1.!hat difficulties are being telt when 
there is this 180 days' time-limit 
which is too much, and that is why 
foreign exchange difficulties are being 
noticed. What efforts have been 
made with the respective COIJRtriM 
to get this limit of 180 days reduced 
so that foreiiD exchange payments 
may be more prompt and more effec-
tive? 

8hrl T. T. Krlwbnemeeharl: Theee 
are matters of international pract_ 
and it is very diffteult to change them 
all at once. The change will not pro-
duce immediate relults ·eitber. 

Shrl IDdrajlt Gupta: Have the Gov-
ernment made anY investigation into 
the reports that certain business 
houses which are pennitted to im-
port Iu'xury goods which are nonnaUy 
prohibited, as an incentive fOr step-
pin, up exports have been makin, a 
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80rl of bogus and fictitious exports, getting excited about it. (Interrup~ 
lMU'ticularly to places and countries tion). 
where a large number or Indians 
live? Has any investigation been 
made into it and will this loophole be 
plugged 

Sbri T. T. Krlsbnamacbar1: One of 
'the methods by which both the visi-
'ble and invisibles are being diverted 
is by people going and mopping up 
the moneys from countries from 
which remittances are normallv com-
. mg. That is a thing which We know 
but something which we cannot stop. 
We cannot stop what is being done 
in another country. So far as any 
,business houses doing it is concerned, 
maybe, the export incentives are be~ 
~ng abused, but they are being tighten-
oed up. 

Shri Bameshwar Tantla: Has it 
oome to the notice of the Govern-
ment that the unofficial price of the 
pound today is Rs. 25' 27 against the 
official pri.ee of Rs. 13' 60 and, if 10, 
have the Government investigated 
the reason for the steep fall in th~ 
rupee value'? 

Shri T. T. Jlrlsbnamacbar1: I can-
not accept that there is an unofficial 
price. It is merely what people offer 
on the Sly outside the country; and 
the hon. Member apparently is in 
close touCh with what is happening 
outside. 

...... Speaker: Next question. 

ShrI ..... : That observation, I 
think, is objectionable. It does not 
matter whether the hon. Member be-
Jongs to that group or this group. 

Shri T. T. Krishnamacharl: It is a 
question of flndin" out what is hap-
J)ening outside the country; it Is a 
thing which the hon. Member might 
PQSsibly have, because he might know 
what il happening. It is largely hear-
say. There is no use my hon. friend 

Dr. L. M. SlqhYl: Sir, on a poiDt 
Of order. You had already called 
the next question. 

Sbri Ram,.: Sir, on a point of 
order. I raise this objection that it b 
not permissible for a Member Of the 
Government to make such an Insinua-
tion. It is not fair. Clnte1TUptiou). 

Mr. Speaker: Order, order. Th~ 
is no point of order. There is nO~ 
intended. Next question. 

NaJatrarll NaIIaJa 
+ ISbri Hecla: 

Shri Y. allb .. ) Siqla: 
••. Sbri Kapili' Sm.h: 

I Shrl P. K. »eo: 
L Sbri Narulmha Red~: 

Will the Minister of IrrlpU.. aDd 
Power be pleased to state: 

. ('a) Wlliether there is any scheme w 
dIvert the Najafgarh Nallah in the 
Union Territory Of Delhi; and 

(b) if so, the cost involved and the 
tarli!t fixed fOr its completion? 

The Deputy M1.u.ter In the Miaii-
try 01 IrrlraUon aDd Power (Shrf 
Shyam Dbar Misra): (a) No, Sir. 
The Najafgarh Drain is beiDa' im-
proved to carry 3,000 cusecs from 
leanaula regulator to the Yamuna. 
Construction of a supplemental draiD 
to take care of the inftow during hi,. 
rainfall periods is also under colfll-
deration. 

(b) A number of alternatlve alip-
ments fOr the supplemental drain .,. 
under study. The cost and other • 
tails will depend upon the allglt-
ment finally settled. 

Sbri RecIa: May I know whether 
the hon. Minister had set J5th Jan-
uary, 81 reported in the preea, as the 
date to lltart the work e-ven berM 




